TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
(PART I, SECTION 1)

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY

DIRECTORATE GENERAL OF FOREIGN TRADE
NEW DELHI

PUBLIC NOTICE NO. 92 /(RE 2008) 2004-09 Dated: 13.10.2008
In exercise of powers conferred under paragraph 2.4 of the Foreign Trade Policy 2004-09, Director General of Foreign Trade hereby makes the

following amendment in the Handbook of Procedures (Vol I):

In last line of Para 6.5.2, the words and figure “3 working days” shall be substituted by the words and figure “7 working days”.

This issues in public interest.

(R.S.GUJRAL)
DIRECTOR GENERAL OF FOREIGN TRADE AND
EX-OFFICIO ADDITIONAL SECRETARY TO THE GOVT. OF INDIA

(Issued from F. No. 01/92/180/99/AM 09 PC VI)
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